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(Stt.)
fifteen minutes, 1 will beg of the

House to give me this and I will an-
nounce the decision.

Shri Hari Vishnu Kamath: Suppose
he raises controversial points, we
should be permitted to clarify the
points (Interruptions).

Shri Nath Pai: Sir, I want to draw
vour attention . . .

Shri Rama Chandra Mallick (Jaj-
pur): Mr. Speaker, I want to say . .

Mr. Speaker: He should sit down; I
will give him an opportunity.

Shri Rama Chandra Mallick: 1 will
read only one rule,

Mr. Speaker: Would he sit down?
What does Mr. Nath Pai want to say
now?

Shri Nath Pai: May I read for your
consideration something arising out of
the assurance given to this House on
the 18th? May I read that assurance?

Mr. Speaker: How can I allow him,
if I do not know what he is going to
raise?

Shri Nath Pai: I am quoting from
the proceedings.

Mr. Speaker: It may be from the
proceedings but he ought to have
given me notice . . . (Interruptions).

Shri Nath Pai: I did give
notice,

you

Mr. Speaker: Did I permit him to
raise the point?

Shri Nath Pai: Sir, I will not be
trying to sneak in something without
being properly fortified in my position.
You were pleased to say .

Mr. Speaker: Mr. Nath Pai would
kindly excuse me. It would be a
bad precedent, if I allow him now?
If I find there is some force in his
contention, I will allow him.
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Shri Nath Pai: I will state the
position. I do not know why I can-
not quote your own sentence. It is a
five-word sentence “I will study the
position and convey to the House my
reaction” This was the assurance
that I wanted to read. There was
your assurance to the House, not to
me personally and, therefore, T wan-
ted to raise it.

Shri Rama Chandra Mallick: Sir,
most respectfully I want to read one
rule of our Rules of Procedure.

Mr. Speaker: I will call him and
then he may make his submission.
He may sit down now. Mr. Kripa-
lani.

MOTION ON PRESIDENT'S
ADDRESS—Contd,

Shri J, B. Kripalani (Amroha): Mr.
Speaker, sometimes the truth might
come from the mouth of the com~
munists even. ...

Shri Narendra
fAnand):

Singh  Mahida
We are unable to hear him.

0r. Speaker: If all the other Mem-
bers were silen:, they will be able to
listen to Acharya.

Shri J. B. Kripalani: 1 said that
my friend on the right, Shri Hiren
Mukerjee, said that the President's
Address to the Parliament was a ritual.
Of course it is a ritual. Otherwise,
why would the President come witn
a posse of soldiers to the House, where
the only battle that is waged is the
battle of words. Then, he comes in
a carriage that was used in the 16th
century by the kings of England and
the Queens of England. It is drawn.
I do not know by how many horses.—
probably—by eight horses. This was
also done by the Kings of England
and it was done here by the represen-
tative of the king of England. If it
were not a formal occasion, all these
things would not be there. This pomp
and show and the dramatic effect
were all right a little earlier but now
we have a Prime Minister who is a
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very simple gentleman and who does
not like pomp and show and our
Rashtrapati does not think that this
pomp and show are necessary in order
to impress the people, in order that
his office may be made respectable...
(Interruptions). Our Rashtrapati in
himself is a respectable person and
he gives respectability to the office
that he holds. He is tall and hand-
some. I think when he was young..

Mr. Speaker: I must request
Acharyaji not to discuss his size, his
appearance; for having these carts and
horses, Government can be blamed
and criticised.

Shri J. B. Kripalani: I am blaming
the Government. I am not blaming

him.

Mr, Speaker: Why bring in his
tallness and beauty and all that?
13 hrs.

Shri J. B. Kripalani: That is his
qualification. (Interruption).

Mr. Speaker: No, no. If Acharya

Kripalani just mentions it as a quali-
fication, then some others might make
some other points.

Shri J. B. Kripalani: I am sure if
anybody calls me tall and handsome,
1 would be very happy. (Interruption).

The Minister of Rehabilitation
(Shri Tyagi): Not at this age.

Shri Thirumala Rao (Kakinada):
We protest against the derisive and
ironical way in Which he has express-
ed it. The President is elected by the
whole country; by both the Houses of
Parliament. His remarks are deroga-
tory. (Interruption).

Mr. Speaker: Order, order.

Shri Thiramala Rao: It i3 not to
the House that such a language should
be used against the person of the
President. (Interruption).
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Mr. Speaker: Order, order,

Shri J. B. Kripalani: You can order
me anyway you like. If I speak any
unparliamentary language, than you
are entitled to check me, but the
words I am speaking are not unparlia-
mentary.

Mr. Speaker: I would submit to the
Acharya to take note that it is not
only the language that is required but

'the form and the manner in which it

is delivered. That might also be
objectionable. Then, we cannot dis-
cuss, according to our Constitution,
the conduct, appearance or anything
about the President. So, the hon.
Member might confine himself only
to the Ministers and to the Govern-
ment. I hope he would take that into
account,

Shri J. B. Kripalani: Shall 1 say
that our Rashtrapati is a learned man
and is a philosopher and that he does
not need all this paraphernalia that
other people might need? He is also
very simple in his personal habits and
he is informa) in his ways. I hope this
paraphernalia which we have from
outside, which represents the imperial
might of the former Government, will
be dispensed with in his time. Tt is
incongruous with democracy and it 1s
much more incongruous with the
socialism that the Congress party
swears by.

My hon. friend Shri H. N. Mukerjee
wants that the President's speech
ghould be factua]l and that it should
give us some idea about the condition
of our country and what the Govern-
ment proposes to do. But as it is a
formal function, as he himself says
that it is a kind of ritual, in a ritual
and a formal func'ion, you do not
want to mention things that are ugly:
sou do not want to mention things
‘hat are not desirable. You only men-
{ion things that are worth mentioning
and that are desirable and that would
be appreciated. Seo, it is very neces-
sary that the Address of the President
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should be very formal and he should
not tell us about the ugly side of the
conditions in our dountry.

Anocther thing which is apparent is
that because it is formal, therefore,
there is always a difference between
what the Rashtrapati says elsewhere
and what the Rashtrapati says in Par-
liament. If it were not a formal affair,
ne would speak out his mund, but
now, because it is a formal affair,
there are likely to be and there are
contradictions. In this ritual, as I
said, only good things are said. There-
fore, it is no wonder that the Rash-
trapati has mentioned that there are
certain schemes and the Government
have succeeded in them in so far as
they are in the initial stages. But we
have not been told what was the ex-
pense involved. It very often hap-
pens that a scheme is fulfilled mone-
tarily but in physical terms it is not
fulfilled. We would have liked to
know whether 1n the schemes that
he has mentioned, which were con-
sidered to be in the pioneering stage,
all the money that was specified
for the schemes has been spent and
how much of physical targets
have been reached, because, our ex-
perience is  that many times money
sanctioned is spent and the targets are
not reached.

We are told of certain industries like
oil. We have been hearing from year
to year during the time of the former
Oil Minister who fancied to be called
the oil king; we were told every day
that oil ig found in this place, that
place and every place. Now, also, we
are told that oi]l has been found, but
we do not know how much oil has
been extracted from the wells that
have been discovered.

Then the President has talked
about cloth: that there is great in-
crease in the manufacture of eloth. I
think the prices are higher than they
used to be. If there is an increased
production, there is also an increased
price to be paid for it. Then the
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Rashirapati has talked about the
food question, as if the food questicn
is & question of today, It is the result
of the bungling of 17 years, Because,
from the very beginning that we have
been here in this Parliament, we have
peen told that next year or the year
after we wil be self-supporting in
food. Food Minister after Food Min-
ister has given this assurance. And
then, during the time of the former
Food Minister, Shri Patil, the autho-
rities got grains from America under
the PL 480 scheme. Shri Patil said
he was going to build stocks. May I
know what happened to those stocks?
Now, today, they are also telling us
thay they are going to build stocks,
and they are doing this at a lime
when the people have not sufficient
food to eat! This is as good as what
the merchants and the cultivators are
supposed to do. They are supposed to
keep the corn with themselves. Now
the Government want to hoard corm.
when there ig very great need.

Then we are told that the cultiva-
tors will be given certain facilities,
What are those facilities thay wou'd
be given at the proper time—chemi-
cals and water? Is it a fact that all
these things have not been done
before? The Government themselves
are admitting that these things will
now be done. That is, they have not
been doing what they should have
done, What have they been doing all
these years? They have not supplied
at the proper time seeds and manure
and they have not cared for small ir-
rigation works. The Government are
condemning themselves in this.

Nowhere has the Food Minister
given us any idea of what he proposes
to do. All that he proposes is, the
Food Corporation. What will the Food
Corporation do? How will it func-
tion? How will it bring down the
prices? All this is unknown.

Then we have the industrial sector.
In the industrial sector, it is said that
our accomplishments have been ‘im~
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pressive’, If, in a backward country,
industrial efforts has been impressive,
I do not know what more there is to
be done! You call it impressive and
you are not satisfied with that. It is
very strange, but because it is a formal
Address, words do not seem to
have any wvalue. There need be no

logic in a formal performance and
therefore all these contradictions
Qrop up.

We are to!d that higher production
is the remedy for inflation, as if there
is no inflation now. There is inflation
already. There is no question of
higher production. Government
ought to have understood this pro-
position that unless there iz higher
production, they cannot go on multi-
plying money, They have been sense-
lessly multiplying money and
multiplying their expenses. Now they
state as if inflation has yet to come,
They also state that measures are
being taken in order to find out, un-
earth, secret money. May I ask,
what has happened to the money that
was discovered from certain cinema

stars and to those cinema stars? We
know nothing about it. There are
so many raids being carried out. We
hear of them from day after day.

But we do not know the names of the
persons against whom these raids
have been carried out and what Gov-
ernment propose to do with the
money that has been got, because, it
often, happens that when names are
not given, there is likely to be some
hanky-panky; some money passes and
no caseg are filed against those people
with whom this secret money has been
found. We know that this happens
not only in the case of merchants and
manufacturers, but in the case of
higher people a'so.

We are told that the exchange situ-
ation is very bad. When did they
know it? They have been squander-
ing foreign exchange without any
mercy. Even the present Finance
Minister squandered it earlier when
he was the Commerce Minister, After
squandering foreign exchange, they
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now find themselves in a gquandary.
Our foreign friends always praised
our economy and said it was all right,
because that satisfied us and they did
not mind flattering us. But today
they have also begun to say that we

have wasted the money on fancy
schemes which do nct yield any
results. In the President’s Address,

it is said that we must now concen-
trate upon schemes thai give a quick
return, When did this wisdom dawn
upon them?

So, in all these things I believe that
the Government has very seriously
pungled. I would want them to leave
the country to itg fate and leave it free.
Do not impose restrictiens which you
cannot even carry out impartially.
The government have not planned to
produce plenty, but they have plan-
ned to produce confusion. I do not
think there could have been greater
confusion in our economy than has re-
sulted from these plans. These Plans
were ill-conceived and were not pro-
perly executed. This has been said by
the new Deputy Chairman of the Plan-
ning Commission. He himself admitt-
ed that these plans were ill-conceived.
but he has a very great belief in him-
self. He thinks that because he has
been inducted into the Planning Com-
mission. now the conception and the
execution would be as it ought to be
and we would benefit. One swallow
does not make summer.

1 come now to the foreign policy of
our country. Again and again we talk
of non-alignment. It has become a
mantram, as if all our foreign policy
is summed up in that one word. We
may be at war with China on account
of which there is this emergency. Yet
we are non-aligned. We may be In
cold war with Pakistan; yet we are
non-aligned. T am reminded of a
little story contained in Wordsworth's
poetry. A little girl was asked, “How
many sisters and brothers -re you?"
She said. “Seven in all”. She 'was
asked, “Where are they? I pray you.
1ell”. She said, “Two are dead, but
their graves are green; they can be
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seen”. Here also the whole policy
consists in the word non-alignment,
1t explains everything. We are non-
aligned even so tar as China is con-
cerned, so far ag Pakistan is concern-
ed and of course so far as every
other country is concerned. [ think
the word seemg to have no
meaning. Non-alignment means
this that we have noe quarrel
with other people which cannot be
settled peacefully and which requires
force of arms. This is the dictionary
meaning, bu: now our Government
gives any meaning to the words that it
useg and it thinks it wil] be accepted
az good.

There is thep peaceful co-existence.
Co-existence requires iwo parties. I
cannot for the life of me wunderstand
how you can peacefully co-exist with
China or Pakistan! The word should
have a certain connotation, a certain
referent. Words have no referents at
a'l and we go on repeating from day
to day- that we are non-aligned. We
accepted the Colombo proposals so far
as China is concerned. I think it is
more than two years now since we
accepted them gnd yet our Government
goes on repeating that we have accepi-
ed them. But what is the good of our
accepting when the other party has not
accepted them? 1 want to know what
you want to do. There is nothing that
¥ou want to do and you say you have
accepted the Colombo proposals. But
the other party has not accepted them;
and in the meantime, the other party
has successfully experimented with
the atom bomb. In the President's
#peech it is said that the peace-loving
world is ‘shocked’ at it. The world
was not shocked by the atom bomb
being created in America; the world
was not shocked when the bomb was
made by Russia. It was not shocked
when England made it or when France
made it. Now they, our Government,
have discovered that the world is
shocked. Everybody knew that this
atom bomb was coming. Let them
say plainly that we are shocked. I can
understand that Why? Because we
are neighbours and they are aggres-
sors. But was our army not defeated
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when there was no atom bomb? They
make a virtue of necessity. They say,
We are not making an atom bomb.
They go further ang say that we are
not going to compete in arms with
anyviody.

They also say we are going to de-
fend our borders. We are going to de-
fond our borders without dompeting
with anybody, including China, in ar-
maments. It is a very strange propw.-
sition. It can only come in the Presi-
dent’s speech, which is a formal affair,
which may have meaning or no mean-
ing.

Then, I do not know how many
statements our Prime Minister has
made about those who have nuclear
weapons, who might come to our help
and be a deterrent to China. After
all, we do not make the atom bomb,
bu! we have no objection to somebody
else making it. I am reminded of
some Hindu vegetarians and some
Buddhist vegetarians. Their vegetari-
anism consists in this, their non-viol-
ence consists in this that they say they
will not kill a goat, they will not kill
any animal but if it is killed they will
eat it. If it is killed they will eat it all
right, and they consider themselves
non-violent, they consider themselves
to be vegetarians. Qur vegetarianism
in the case of this atom bomb is also
like that.

That does not mean that I want any
atom bomb to be produced in India.
As there are other countries living
without an atom bomb we can also
live without an atom bomb. But we
must give our attention to the ‘balance
of power'? How are, other people
existing? They are existing because
of the ‘ba'ance of power’. We must
give our undivided attention to this
balance of power, and if we take ad-
vantage Jf this “balance of power' we
will only need the atom bomb as much
as so many other countries are need-
ing it. We will not need it. I will
say, if we look to this ‘balance of
power’ we need not even increase the
conventional armaments, about which

-
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the President complains that it is a
great drain upon our resources. We
need not have this drain on our re-
sources. There are smaller countries
with smaller armies and yet they are
existing and they are able to prosper.
Why? It is because they have taken ad-
vantage of the ‘balance of power and
allied themselves or relied upon this
‘balance of power’. So T really do
not see how we are galning anything
by wanting that some other people
should come and defend us with the
atom bomb ang be a deterrvent to
China and Ave ourselves remaining
quite Vaishnav, very good people.

About this MTanguage question, 1
have already said what I nad to say.
I would again advise the Govern-
ment that they take no decision on
this unless they have consulted public
opinion. There are certain proposals
which are tentatively made but which
are very dangerous for the country,
for they will divide the country into
different sovereign States exceoling
for defence. There iz a proposa) for
having examinations in 15 languages.
Who is going to coordinale those exa-
mination papers? How many peopic
will the Public Service Commission
consist of?

Sir, 1 have done.

Dr. P. S. Deshmukh (Amravati):
Mr. Speaker, Sir, 1 rise to support the
motion moved by my hon. friend,
Shri Heda to thank the President for
the Address he has delivered to bo'h
the Houses of Parliament,

Sir, the previous speaker has eriti-
vised the ceremonial manner in which
the President arrives for delivering
the Address. An hon. friend sitting
by my side asked a gquestion whetl.er
Acharyaji would like that the Pre-
gident should come on a bicyele. I
do not think that the small ceremony
that is held is very expensive. If it
is discarded, 1 wonde; whether people
here would be able to see any hurses
because the main composition of the
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ceremony, apart from the soldiers and
bodyguards, consists of the horses.
At least for these ceremonial func-
tions some horses are being mair-
tained for the President and il these
are discarded we will probably not
need these horses at all and the very
race of horses may become extinct.
Therefore, at least for the sake of the
horses I would plead that these ccre-
monial functions should not be dis-
carded.

1326 hrs.

[Mr, DepUTY-SPEAKER in the Chair)

Sir, as usual the Opposition has
criticised the speech of the President
from many angles. It is usual 1o
criticise the speech because it does not
contain certain things which are dezr
to them or it contains certain things
which they do not like very murh,
Taken as a whole, President’s speeches
are expected tog be a brief account
of what the Government have done in
the intervening period and also to
indicate certain trends ¢of what ig like-
ly to happen in the near future. I con=-
sider the Address on the whole satis-
factory.

It is not possible to include in the
Address so many things as {he hon.
Members from the Opposition bave
indieated. For instance, Achaiya Kit-
palani wanted that he should bave
stated how much money has been
spent out of the provisions made and
how much has been achieved. There
would not be sufficient time or space
in the President's Address to indicate
this. We know that the Government
quite often places on the Table of the
House a very detailed assessment of
of what has beep achieved and whrat
has not baeen achieved., Thererors,
I do not think that the Presidents
speech can be criticised [or not siv-
ing details of what the Government
have done so far as expenditure is
concerned. I do not think that eri-
ticism is well-founded. Ile (the Pre-~
sident) has indicated the important
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achievements of the Government and
has also foreshadoweg what we may
expect to come hereafter in the near
future.

The situation in the country is full
of anxiety. Not only has there “een
such violent eruption in the south of
India but, otherwise also, there are
many people, many sober-minded
people, many thoughtful people who
think that the situation in the coun-
iry requires a very close examination,
whether we look at the food situa-
tivn or the law and order situalion or
the existence of corruption and nepu-
1ixm. the existence of unaccounted
money, evasion of taxes ang =so 0.a.
There are many people who fec] vary
concerned as to how we would be
able to keep thre country together and
how we can improve the administra-
tion

Our Home Minister was very muui
apitated about corruption in the coun-
try and he resolved that corruption
shal] be eliminated in two years. By
habit I never object to anything
which appears prima facie gcod and
unobjectionable. Therefore, I have
never raised my voice against the
Sedachar Samiti or against all the
ideas that the Home Minister has far
the elimination of corruption. But
when one looks at what has trans-
pired in the mean time, one must ex-
Press one's disappointment. It Thas
failed to make any impression in any
particular sphere, so far as corrup-
tion is concerned. So, I come to the
conclusion that we cannot improve the
situation by merely preaching ser-
mons, Unforiunately, we have done
it too often, so much so that it has
become a laughing-stock to ask people
to be patriotic, to be selfless, to be
not anti-social, to behave pruperly,
because the freedom of the country is
at stake or our existence 1s at stake.
All these things have been repeated
ad mauseam so that people merely
smile ang disregard al] such appeals.

_T think the best remedy for corrup-
tion is the improvement of the admi-
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nistration. Yet, the Jeast attention is
being paig to the improvement of ad-
ministration. I am sure we are nut
so bad a people as compared with
the people of any other country. I
think we are probably equally bad or
equally good and all the probiems
that have arisen in this country must
have arisen in other advanced coun-
tries also at some time or the other.
They did not resort to preaching of
sermons and advice. They reformed
their administration, their procedure,
their rules and regulations. Heie we
are piling notifications and orders and
al] sorts of things day after day o
that any body who has the misfor-
tune to go tp a court of law or  his
lawyer does not know where he
stands. Not only that, even the couits
themselves do not know what is the
latest order or potification ang wnat
kind of order is to be passed.
I am very sorry to say that very little
attempt is being made In that direc-
tion of simplifying procedures and
legal provisions. [ think we are over-
governing ourselves, whereas the
ideal government is the government
which governs the least. We are try-
ing to pass so many laws, expressing
so many pious wishes which we should
have known we are incapable of im-
plementing. Many of our resolutions
and ideas are absolutely fruitless re-
solves on our part because we are not
able to achieve anything.

Apart from this, in my view the
best remedy for diminishing corrup-
tion is to have the least number of
rules and regulations. It is schemes
like compulsory deposit, which T am
glad has been abolished, the gold
control order, all such fantastic, fool-
ish ideas which upset the lives of the
people, particularly the commonman.
so much that everybody gets dissatis-
fied. 'Then there is taxation. Apart
from compulsory deposit, we are try-
ing to get money by hook or crock
for being spent, not altogether hap-
pily and correctly because there is so
much of wastage in our administra-



1473 President’s

[Dr. P. S. Deshmukh]
tion. So, if we want to diminish cor-
ruption the only remedy is to improve
our administration, to give incentives
to honest people and punish those who
are guilty, instead of being lukewarm
about it. Nowadays we generally
find that no punishment ig awarded
to corrupt people. We know only
too well how in the case of Chief
Ministers things were procrastinated
from time to time. I am sure if there
is a blackboard put up in every city
asking the people to name the officials
who are corrupt, it would be easy to
catch hold of the people who are cor-
rupt. beaucse a corrupt man cannot
hide his corruption. He has to deal
with certain people and so normally a
corrupt person is rather well-known.
He is more well-known than an ho-
nest person.

Shri Tyagi: The other Party to the
eorruption also keeps it as a secret.

Dr. P. S. Deshmukh: That is true
but not too long. In some cases,
their money is swallowed by others
wiht whom they keep it. But the cor-
rupt officials have no courage to tell
others that they have lost their
money because they have amassed
them by illegal means.

Then there is the unaccounted
money. We are trying to get at the
people who have accurnulated unac-
counted money. At the same time,
we have done precious little to pre-
vent or stop the accumulation of such
unaccounted money. The system of
licences and permits and our high
rate of taxation are some of the causes
for unaccounted money. The other
day an ordinary citizen suggested to
me that it is easy to stop unaccoun-
ted money if we reduce the income-
tax rate to about 65 per cent and pass
a law saying that if a person is dish-
onest or hag unaccounted money, all
his property will be confiscated. hid
we confiscate such properties in the
case of half a dozen persons, it will
immediately but a stop to unaccoun-
ted money.

As my allotted time is short and I
have a few points to urge, T would
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like to say one or two things about
the Ministry of Food and Agriculture.
So far as food production is concern-
ed, there is a mistake in the Presi-
dent’s Address. He has stated that
there has not been any increase in
food production. Actually, there has
been a fall I do not know how a
statement like this could find a place
in the President's address. When
there is a definite fall in production,
he says there has not been any in-
crease. ‘That is quite wrong and I
think somebody should be held respon-
sible for a misstatement being put in
the mouth of the President. From
81'04 million tons in 1981-62, our pro-
duction went down to T8-45  million
tons next year and 79 something mil-
lion tons the wyear after. So, it has
definitely gone down. What is the use
of saying that production has not in-
creased?

Whatever it is, the production this
year appears to be satisfactory. But
very often people have been compar-
ing our present production with the
figureg of 1961-62 or theveabouis. I
think we should compare our figures
with those which we were planning to
get. This year we shou'd have reach-
ed at least 90 million tons. As against
that, even if we have achieved 87 mil-
lion tons, we will be short by 3 million
to 4 million tons, in addition 1o what
we get from outside. If we look at
the figures, our per capita availability
of foodgrains had increased from 139
ounces in 1951 to 16°4 ounces In
1961-62. Unfortunately, during the
last two or three years we have gone
back by one ounce per head at least.
That shows that there is a real defici-
ency in the availability of foodgrains.

It has been appearing somewhere
that the Food and Agriculture Minis-
ter wants to abolish the Commodity
Committees, [ have no particular
love for the Commodity Committees.
But they have existed for a pretty
long time and no hurried decision
should be taken to abolish them. This
should be properly thrashed out and,
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it not the Parliament, the consultative
«ommittees also should asked to ex-
press, their views. We have been
¢hanging our Food and Agriculture
Ministers so fast that I would advise
the present incumbent also not to

take p very radical decisions in a
nurry, The Indian Central Cotton
Committee, for instance, has existed

for the last 34 years. Maybe, certain
modifications are necessary in order
1p make it more efficient and more
fruitful. But no hurried decisions
sbout their abolition should be taken.
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Dr. P. S. Deshmukh: Well, there is
no difference of opinion and, I think,
even the Government's spokesmen
themselves will admit that there are
many decisions which are not imple-
mented as satisfactorily as we or they
themselves would like them to be
implemented.

The President has also referred to
the supplies to farmers in his Address.
Here also, it is very unfortunate that
we have not been supplying to the
farmers all that they need. The
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other day, when I asked a  supple-
mentary question of the Food and
Agriculture Minister, he said that even
this year, in spite of an additional
import of 200,000 tons of mitrogen, we
will be supplying only two-thirds of
the requirements of the people.

Then the President has referred to
the prices and said that the minimum
prices which farmers should get had
been fixed. I am glad that he has
referred to a minimum price. But,
unfortunately, what was to be the
minimum price has become the maxi-
mum price. At least in Maharashtra,
what was indicated as the minimum
price has become the maximum price.
What was the price fixation asked for
by the farmers? What was the inten-
tion behind the fixation of the prices?
The intention was that the farmer
should receive this price as the mini-
mum price and that he shoul3 not be
forced to take any price which is less
than this. Unfortunately ,what was
intended to be the minimum price has
become the maximum price and these
farmers for whom even the Prime
Minister speaks very affectionately
and lovingly continue to suffer from
neglect and perversities.

Shri Tyagi: May I know who is sel-
ling his produce at the price lower
than this one?

Dr. P. 5. Deshmukh: What was indi-
cated was the minimum price below
which the farmer should not sell
Now, in Maharashtra, the procurement
is being made at this price and the
farmer will commit an offence if he
sells anything at a rate higher than
this. The farmers are the only peo-
ple in India on whom this restriction
is imposed. Everybody else, all the
99.9 per cent of the people, can sell
anything in the market at any price
they like except the farmer. He must
sell what he produces at a particular
price. This is the gravest injustice
that this Government is trying to
inflict and imposing restriction on the
price that he the farmer will get.
Everybody else is free to make his
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profit. But the farmers, because they
are illiterate, because they are in
large number and because they are
not properly organised—they do not
give threats of strikes and fasting and
50 on—are suffering and their inter-
ests are being neglected. I hope the
Food and Agriculture Minister will
immediately intervene and allow
them to sell their produce in the open
market and get the price that any-
body would be prepared to give.
Otherwise what happens is that all
this grain will be purchased by the
traders at these rates and later on
sold in the black market or the Gov-
ernment itself might procure the
grain and they might also sell it at
a higher price. It is injustice to them,
the farmers.

Dr. M, S. Aney (Nagpur): There is
monopoly procurement in Maharash-
tra. Nobody except the Government
can procure there,

Dr. P. S. Deshmukh: Government
has never been able to do these things
effectively. Whatever the Gowvern-
ment might try to do, they will not
be able to control the market and
there will be traders and other peo-
ple who will be gelling foodgrains at
higher prices and it will be only the
farmer who will be losing. We were
happy when it was announced that
the farmers will get a remunerative
and incentive price. But this is the
way they are treated. It is neither
a remunerative price mor an incen-
tive price.

The supply of farmers needs is also
deficient. Seed distribution has been
unsatisfactory; the fertiliser require-
raents are not fully met and even to-
day no tractor of Indian make is avail-
able at a price that the farmer can
afford. All these things, I hope, will
be attended to. I am glad that all
this is intended to be taken as some-
thing special in the Fourth Plan. I
hope these deficiencies would be re-
moved and too many agencies will not
intervene because everytime a licence
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for tractor—manufacture for instance,
is to be given, we have to go to the
Ministry of Commerce and Industry
and then they give the licence to some-
body who does not manufacture the
tractor. I hope the Food and Agri-
culture Ministry will control every-
thing that relates to making available
the necessary supplies to the farmers
and they will be acting with greater
expediency.

Shri Majithia (Taran Taran): Mr
Deputy-Speaker, Sir, I rise to support
the Motion of Thanks to be given to
the President. He has given a very
clear picture of our achievements and
also our shortcomings,

To begin with, he has stated that
our foreign policy is based on peace-
ful co-existence and friendship to-
wards the adjoining countries. This
policy was first enunciated by our
late Prime Minister and has been en-
dorsed not once but several times by
this House and approved by the coun-
try. The fact that a number of fore-
ign dignitaries are visiting our coun-
try shows the increasing interest that
they take in our country’'s internal
affairs as well as our seeking friend-
ship with the other countries which
is, of course, there.

Shri Hari Vishnu Kamath (Hoshan-
gabad): On a point of order, Sir. I
am sure you will agree with me that
when an ex-Deputy Minister is mak-
ing a useful contribution to the de-
bate, there must be quorum in the
House,

Mr. Deputy-Speaker The bell is
being rung.... Now there is quorum.

Shri Majithia: I was saying that the
policy that we had followed had given
us friends not only in the democratic
countries but in the other countries
where communism was reigning.

I would say that the only two coun-
tries which are not friendly to us are
China and Pakistan, and both happen
to be our neighbours. Although we
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have repeatedly shown that we are
very friendly towards them that has
not been reciprocated. I can only say
that it is but right that we should
trust our neighbours, but once that
trust is belied, to trust them again
would amount to our being foolish. It
js in this context, therefore, that I
want to make a few remarks, parti-
cularly regarding our defence forces.

The President has said rightly that
our Army has been expanded and is
being expanded and properly equip-
ped. I am very happy that the old
idea of cutting down the Army per-
gonnel has gone and now we are
thinking in realistic terms and increas-
ing "ot only our Army but our Air
Force as well.

While on this point regarding the
Air Force. I would like to utter a word
of czution. We are planning for 48
squadrons. If we are only thinking
of fighter squadrons, some transport
squadrons and depending upon the old
couple of bomber squadrons that we
bave got then this to my mind is not
wholly correct, because to defend the
country with fighter squadrons, we
need not only 48 squadrons but possi-
bly ten timeg that number. The only
way in which we can effectively deal
with the situation is that we should
have a strong combat force it is not
that we intend to aggress on any coun-
try, particularly our neigbours. but
they should know that in case they
sre funny with us, we can certainly
hit back and intend to hit back.

One thing more about our fighter
fquadrons which I am not happy about
is the variety of planes that we have,
some broughi from France, some from
England, and some from Russia, be-
cause the problem of maintaining this
vast number of different aircraft is so
great that it is becoming more and
more expensive. Apart from this,
their armament is also different with
the result that the country has to pro-
dyce or get varioug spare parts having
different markings anq different spe-
cifications and this would mean that in
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case of an emergency, if one part goes
to the wrong site, although it may be
correct for a particular aircraft it
would be practically useless at the
place where it is sent,

1 am only reminded of what happen-
ed in the Middle East when Field
Marshal Rommel was fighting the Bri-
tish. and he had tanks of two different
types, one of German origin and the
other of Italian origin. They both had
different calibre guns. At the time of
need, he found that the ammunition
of the Italian guns had been delivered
to the place where the German tanks
were located and wvice versa, with the
result that he had to fall back and
he not only lost the battle but miser-
ably failed, although in the matter of
armament and tactics he was much
superior to the Allies.

Another thing which I would like to
make out—I do not know what the
wisdom behind it is—is tnat our Air
Force people seem to be very good at
nurchasing or getting hold of old dis-
carded planes, as for Instance, the
Dakotas from the IAC. These Dako-
tas were not found good enough by
the IAC but they have been taken
over by the IAF. Then, they had pur-
chased the Superconstellations which
the Air India had discarded.

Shri Tyagi: They were for eme:-
gency purposes, I believe.

Shri Majithia: They may have been
got for emergency purposes, but again
that ccmes to the same powng that we
have more thane one type of aircraft.
and maintaining those aircraft is al-
ways expensive. I would suggest that
the Air Force shoulg have good and
effective aircraft to do the job that
they are supposed to do. I am quite
happy that the AN-12s which they
have got from Russia are doing a good
job. But when it comes to these older
aircraft, [ am not very happy at their
performance because in times of emer-
gency we may find that they may not
be able to deliver the goods.

While on this point, I would like to
mention another very important thing
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and that is that in order that a fighter
squadron may be effective, it must
have a good radar cover on the ground.
1 am not saying that we have got no
radar cover, but I would only mention
that the radar cover is not quite effec~
tive as was proved when we had the
joint exercises when the RAF and the
Us Air Force had come from abroad
and helped us in carrying out those

¢Xercises.,

So far as our Navy is concerned,
again the same old story is repeated,
that our frigates are very old, and I
do not know when we are going to
replace them. Their manufacture in
the country is a long way off. 1 would
only say that they are much too old
ang much too expensive to maintain
in a fit condition. Apart from that,
our neighbour also has got a sub-
marine. We are still thinking about
it. 1 would suggest that we should
seriously think about balancing our
Navy also in this respect and see that
we have that weapon which is a deter-
rent to the others whg would be funny
on our coasts. I wish to say nothing
more about this matter.

Now, 1 shall turn to the food crisis
1o which my hon. friend has already
referred. We have talked such a lot
about it. But to my mind it seems that
we are not facing the problem fairly
and squarely. The only reason why a
farmer produces foodgrains at present
noment is that he should feed himself
and his family, and he uses the rest
of the land for cash crops which he
must got in order to support himself
and the other members of his family,
to buy cloth, to buy fertilisers, to send
his children to school, to attend to his
medical needs -and so on; he has to
have a cash crop to attend to those
necessities. Therefore, the farmer is
only right when he is planning his
cultivation in such a way that he gets
foodgraing only for himself and he
diverts the rest of the lang for cash
crops so that he may have the where-
withal to meet his other necessities.
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14 hrs.

Now, in order to give him more in-
centives to grow foodgrains, I would
not suggest—although that is one of
the methods—paying him more for the
foodgraing that he produces, giving a
higher price, so that he gets more
money. But one thing which can be
done is that fertilisers should be
provided to him at the proper time at
a subsidiseq rate, provided he puts
under foodgrains more area than he
originally used o put in

NWow a lot has been said about fer-
tilisers too. 1 know that fertilisers
are of different types and different soils
require different types of fertilisers.
Different crops even require different
types of fertilisers. We have a gene-
ral term that fertilisers should be
there, but we never have a plan of
the types of fertilisers needed for dif-
ferent types of soil which the farmers
need. I suggest that a serious study
should be made by the Agriculture
Ministry ang proper types of fertilisers
should be made available at the pro-
per time, at the time that the farmer
needs them, because given late it is
of no use to him; on the other hand,
it becomes a losing proposition to him
because the time is past for the ferti-
lisers to be put in; he has spent the’
money long before and he loses that
money: so he has to sell the fertiliser
to recoup some of the money.

Alsg it is clearly known that unless
you have water available you cannot
grow foodgrains or any crop. There-
fore, irrigation facilities should receive
a fillip, particularly small projects,
because there is enough water, if only
rightly handled. Iwould suggest that
the Ministries of Agriculture and Irri-
gation & Power work in co-ordination
to see that water is made available at
a place where it is needed most, and
that too as soon as we possibly we can.

Ag my time is up, I shall not say
anything more. I woulg just like %
say one thing which has already been
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repeated that more effective steps
should be taken for tackling tax eva-
sion. I can quote the example of
America which under the late Presi-
dent Kennedy gave certain concessions
in tax and he found that production
in the country increase. That hag been
proven because the present adminis-
tration is thinking of further relaxing
and giving some relief to the taxpay-
er, which shows that the policy of giv-
ing some relief to the taxpayers has
increased the production and yielded
more revenue in the form of taxes, I
think India could also benefit by that
and see that more industries are estab-
lished in the country and more goods
produced if incentives are given by
way of proper tax reliefs.

Shri Hari Vishnu Kamath: On a
point of clarification. In today's list
of business I find the Supplementary
Demands for Grants put down, Does
it ‘mean that this business will be in-
terrupted to take up those Demands?

Mr. Deputy-Speaker
on.

This will go
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Sir, 1 wou!d like to restrict myself
to three important matters confronting
the country in which I feel the Gov-
ernment has completely failed.

For nearly two derades, India's
rfmst ancienl millions, the prescrip-
tive citizens of India, Adivasis, Adi-
Hindis, have been patiently waiting
for independent India to make amends
for the neglect of centuries and cen-
turies. In practically every respect,
they have been cheated of the great
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hopes envisaged in the Constitution
and the promises of the political rulers
of this country., What might have
been a great achievement for this
couniry, the recent Jharkhand-Con-
gress merger, has also been made an
entertaining force, Go to any Adi-
vasi Tract anywhere in India and sec
for yourself how they <continue to be
exploited. As children of the soil,
bhumiputras, their landg are being
taken away from them under one
pretext or the other. They have been
called many names, Girijans, Vanva-
sis, Adimjatis and the like, The jun-
gles are no longer their hunting
ground or food reservoir. Go to
Jharkhand and see how they are be-
coming landless; Even though Gov-
ernment acquires their land, they are
not given the compensation others
would have got, and get.

We are told that in the services a
definite percentage has been reserve
for us. Why has the quota not been
fulfilled? Surely, it cannot be through
dearth of candidates. How can you
have any dearth of candidates after
nearly two decades of scholarships?

Right from the start of our political
freedom, everything has been done to
destroy the Adivasi claim. The cen-
sus operations are evidence. States
have seen to it that Adivasis do not
get their due share of representation.
Assam is the most notorious example.
A Munda or a Santhal or an Oraon is
scheduled in Bihar, but if he emi-
grates to the tea gardens of Assam, he
ceases to enjoy any of the privileges
he may have had. The Adivasis are
not a dving race, and yet you will find
that at every decennial reckoning
reckoning, their number is dwindling!

At the time of constitution-making
the fathers of the constitution were
not normal. The shadow of partition
of the country narrowed their vision
and statemanship. The constitution
would have been a different treasure
had it been cast today, The whole
concept of democracy has been twist-
ed. What is democracy? Is it mere-
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ly a question of numbers or the rais-
g of hands? Or is it the beautiful
scene of give and take, of seeing the
other point of view, of accommodating
the different arguments, where the
minority of one shall be heard, where
there is respect for the individual? I
did not want to mention the charge
of the brute majority which was ex-
ploited by an intransigent politician
to make Akhand Bharat otherwise.
Let us be honest and search our hearts,
whether. since that tragedy, we have
learnt anything at all. Go to the Pun-
Jab, to Assam, to Bengal to Bihar, to
Madhya Pradesh; you will finq the
same picture. No spirit of accommo-
dation, no tolerance in the matter of
language, of religion, of the food you
want to eat, of the drink you have
had for centuries,

Take the language scene. As far as
1 am concerned, most of the non-tribal
languages are diku languages, strange
languages and, therefore, alien. But
:n course of time, they have become
naturalised. I welcome them all. I am
1 linguist, polyglottal like every Adi-
vasi. Every Adivasi speaks at least
one more language than his own
mother tongue. Every Santhali in
Bengal speaks Bengali as well. Does
Atulya Ghosh speak Santhali, al-
though he gets so many Santhal votes?
Lip-service and crocodile tears are not
going to deceive us any more. Make
ng mistake about it

Look at the Eighth Schedule, There
is not a single Adivsai language there,
Languages spoken by fewer pecple are
there. Take my own mother tongue,
Mundari, as an example. Sanskrit
struclure is based on it. There is the
Mundarica Encyclopaedia (14
volumes). But you say Mundari is
no language, so it has no large litera-
ture. You will be shocked to learn
that the Government of Bihar sold
away the unsold volumes of the Mun-
darica Encyclopaedia as scrap. This
15 typical of the treatment the Adivasi
langueges have received throughout
the country. In the Santhal Parganas,
a special script, the international
phonetic alphabet with diacritical
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marks, had been in vogue for more
than 100 years. It is has been replac-
ed by Devanagiri which could not re-
produce the sound and now the poor
Santhals could not communicate to
their fellows in Assam, Bengal, Orissa
and elsewhere. I would like to make
it clear that 1 am a Hindiphile but I
can never subscribe tg Hindi monopo-
lists and chauvinists. Adivasis have
got to be polyglottal. I myself speak,
apart from my mother-tongue which
only half a dozen people here would
understand, 12 languages and I con-
sider English as much a naturalised
Indian language ag highflown Persian-
ised Urdu or Kashmiri When Hindi
zealots think that the mere acceptance
of Hindi throughout India would
solve all our economic and social and
political problems, I begin to wonder
whether they are big enough for this
country. I would like to remind them
that small minds and big empires do
not go together. I am not arguing for
or againsy Tamil or for or against
Hindi. Let them realise that Tamil is
a much older language than Hindl.
Hindi has still to develop into a stature
capable of being a language equal to
the task of higher education, interna-
tional representation, popular support
and the like. I want the Hindiphiles
to realise that they do not live in an
isolated sub-continent which was quite
safe because the Himalayas and their
heights and the other mountains were
too high for the enemy to come. Our
Himalayas and the other heights are
no longer our natural defences any
more. We Adivasis thought that the
jungle fasnesses were our security
from the diku incomers. Today, you
find us mostly in the jungle areas.
The world has become top small and
it is one ang there is no more any
isolation, no paradise of an island.

Precious little has been done for the
Adivasis since Independence. Vast
sums have been allotted by the Cen-
tral and the State Governments in
their name only to finance Congress
parasites. I shall give only one ins-
tance and keep silent on this disgrace-
ful Congress Party ethics. Can you
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believe that a man, a disreputable
Congressman has been entrusied with
the task of the enormous mission of
the integration in NEFA? He was an
utter failure in Ranchi. His only
qualification was that he had the sup-
port of Rajen Babu of revered memory,
as President of the Adimjati Seva
Sangh. 1 do not wish to be personal.
Qur old and great national leaders
had their weaknesses and their blind
spots. They refused to seg the writ-
ing on the wall. That is true today
also. Do not put anything and every-
thing at the door of the Reds.

My second point refers to the awful
problem of the reorganisation of
States. You know that I stand for a
Jharkhand State in the Indian Union,
even as a Centrally Administered
area. Industrialists have long ago
advocated the creation of ap wndusiria’
province. Whatever designation you
may give, it comeg to the same thing.
You cannot harness the hills to the
flat plains. A man from the flat, dusty
plains can never understand why the
hillman detests his peculiar ways.
Bihar has been cheated of its due and
natural heritage. Because I was at the
vanguarg of the Jharkhand move-
ment, the big great Congressmen lost
their balance of fairness and ¢ven the
greag Sardar Patel acquiesced to the

Chhota Stateg in the Eastern States’

Agency, eleven of them, being parcel-
led out between the States of Orissa,
Madhya Pradesh and poor Bihar, and
poor Bihar worrying about Jharkhana
movement more than the national
face. Great men were hired to pro-
duce arguments against Jaipal Singh.
The Congress Party paper warned the
country. I was a Parnell in Indian
politics. Unfortunately for me, I had
great faith in Jawaharlal Nehru and
perhaps that is where I went wrong.

I am very worried at the cunsistent
behaviour of the Congress Party, our
rulers since Independence. They claim
to be non-violent. But I find they
surrender to violence only. Andhra,
Maharashtra, Gujarat and Nagaland
are instances of the fact that they are
interested only in retaining the throne.
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They have come to power with & mino-
rity vote solely b.cause the Op-
position could not and will not learn
the lesson of the joint stock discipline.
This country has to be run by the
Congress till the opposing forces learn
to combine to be better. When that
will cdome, I cannot say. We talk from
nouse-tops of mational integration,
nationa] solidarity and of patriotism
but do not pay the price, the demo-
cratic behaviour. Big talk—that is
all. Sir, with your permission, I
would like to end with a serious warn-
ing to this House and the entire eoun-
try. The Chinese aggression should
teach us some sense at least. I want
to repeat to this House what I said at
Bhubaneshwar at the All-India Tribal
Seminar at which due to the absence
of Dhebarji, I had to officiate for him
as the Cheif Guest. It was an all-
India audience and they were very
upset when I told them that the secu-
rity of Eastern region devended upon
the Adivasis only ang no amount of
military strength could save India un=
less the Adivasis of the Eastern Regi-
on were behind the Armed Forces.
I know I have shocked many but it is
time truth were told unaduiterated
...... (An Hon, Member: There are
no Scheduled Castes?) India is to be
defended by everybody. If you know
the Eastern Region, if you go there
and see things for yourself you will
know how many are there, I know
1 have shocked many and perhaps I
may have sounded somewhat cynical,
but it js time that truth which jg stran-
ger than fiction were told unadultera-
ted.

Finally, 1 find in the President's
Address that the Government propcse
to introduce during this session, the
Patents Bill. It was mentioned by my
hon, friend Mr. Homi Daji. This is
not the place to argue for or against
it. I wish thet the Government would
not bring this Bill; it is a retrograde
step. It is negative in character and
the inventiveness that has been grow=-
ing in this country since Independence
is going to be finishad and it will there-
fore be a very dangerous thing for
this country.
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Shri P. B. Chakraverti (Dhanbad):
Sir, the Presidential Address has
touched the different facets of our
national problem and gs you know
ours is a country of millions and the
problems are also myriads, Naturally
the Address seeks to take into account
certain points and lays emphasis on
particular items. We find that the
emphasis has been laid on a balanced
development of agriculture, heovy
and other industries, ereation of jarg-
er employment opportunities and
advancement of the rural sector and
narrowing down the social and eco-
nomic disparities. Here we have to
reming ourselves of the earlier aspi-
rations when we were filled with
the favour of liberation; ail
the millions were animated by the
common bond to liberate India and in
the context of the independent India,
we find that we have to grapple with
stupendous problems. These are the
necessary outcomes and these are the
attendant courses of history and prog-
ress, a history which we cannot over-
look,

The factor which has been brought
to the fore by the statement that we
have to aim at a minimum level of
living for every family in this wvast
eountry is this. I have here to gearch
the entire vocabulary of the socialist
parlance and also Gandhian philo-
sophy. We know Prof. Marshal and
Prof. Pigou have tried to bring for-
word some concept of living standard
of a welfare society angd the minimum
level of living. But then I tried to
find out something from India's poli-
tical history,—we in India have been
already committed to what they call
a fair wage—I have found out some
revealing facts. An economic survey
was made In the USA in 1919, and
the very concept of minimum of liv-
ing wag discussed threadbare; it was
analysed under three heads: one is
the pauper-poverty level; the second
i the minimum of subsistance level
angd the third is the minimum of health
and comfort level. Ultimately, the
TSA and Australia accepted the third
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one. So, that is the concept of the
state of society where every man is
assured of a minimum of health and
comfort level. But when the ILO
wanted to have a survey all over the
world, they said they had also taken
an overall picture where they find
that there are different classes and
they may be classed wunder  ‘thre:
groups: the amount necessary for
mere subsistence; the amount nece-
ssary for health and decency, and the
amount necessary to provide a stan-
dard of comfort. Where do we come
in here?

Here is the picture given by the
Planning Commission of the Govern-
ment of India. It is a measure of ex-
treme poverty of the great mass of
our people that more than 60 per cent
of them have a level of consumption
lower than Rs. 25 per capita per
month and nearly one-third live on an
equivalent of less than Rs. 15 per
capita per month. The Perspective
Planning Division of the Planning
Commission, in their study “Perspec-
tive of Development: 1961-1976", as-
sumed tha' a modest goal of Rs, 20
per capita income per month could be
achieveq by 1975.

This address gives us some assu-
rance of a minimum living wage and
also lays emphasis on the factor of
industrial peace. We have been seiz-
ed with difficulties in the field of in-
dustrial peace. I represent a cons-
tituency where we have 2,00,000
labourers and they are putting this
very question before me: “Even this
pittance is denied to me: Rs. 20 per-
capita per month, which I am assured
in the year 1976; It is what we expect
from the achievement of Indepen-
dence, the aftermath of the glow of
freedom" There is the craving for
the development of society in the
socialist order. Naturally, this is th-
portrait of the situation, and this pic-
ture brings with it a gloomy horizon.
In spite of the things which have been
assured, this wvital factor is missing
Naturally, one gets stuck up and is
taced with a situation where the work-
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man is to be allowed to have some
form of earnings which wil] give him
at least a pittance which is called the
minimum living wage, a living wage
which falls far short of a fair wage to
which we are committed. The fair
Wage Committee recommended that
the level of our national income is so
low—it was in 1948—that the country
cannot affory to prescribe by law a
minimum wage to come up to the con-
cept of a living wage. Though the
attainment of a living wage is cur ob-
jective, but the Committee recommen-
ded that a fair wage has to be related
to fair load of work and time and
motion study to be made. But when
the questions are poseq before the
country, the millions of people are
writhing in agony and destitution and
poverty, what does this achievement
of freedom mean and what is the
concept of democratic socialism put
forward before them? That is the
moot question with which we are
seized.

When the agricultural problem is
discussed here, ] find that our friends
and colleagues both on this side and
on the other side are perturbed over
the question and I am prompted to
say that if we really mean the en-
hancement of the productive sources
to a higher stage, there must be a
psychologica] feeling, a sense of be-
longingness must be realised—that T
must belong to the productive appa-
ratus, this agency of preduction.
While the agency of production and
the productive apparatus are one and
the same, that sense of belongingness
is unfortunately conditioned by the
very factor that the worker is denied
the minimum level of existence. So,
today, in spite of all our attainments,
we must make it a point to See that
we ensure this feeling unto them.
‘We must not forget that today is the
age of rising expectations. Those
earlier days are no more; the age of
history of our fathers and forefathers
is no more. We are now seized with
a new passion and are enamoured
with an ardour, a feeling with which
we alwaye gn forward to participate
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in the productive processes of the
country which has pledged itself to
democratic socialism. So, in the field
of agricultural production, I am
prompted to say and emphasis on
some fundamental recommendations,
namely, this increase in the produc-
tion must also be associated with a
determination of the calenders of ac-
tion. Somebody must be responsible;
some assignment of responsibility, to
the agents of production must be
made. In the village level, the village
level worker must have a determined
target to achieve. Then a review
must be made so that one may get to
know where one stands.

In the President's Address, unfor-
tunately, I do not find any menfion
about community development and
co-operation. There is a conspicucus
absense of reference to the community
development programmes and the co-
operatives, which are the wvilal core,
the sheet-ancher, through whicir tue
process of production must be expedi-
ted to carry the people along the road
to success. In that respect, we have
to decide the question of adequacy of
administrative set-up, that is, the
need for co-operation and thereby
linking the panchayati raj to the same,
The concept and the aim of the Gov-
ernment are to dovetail the pancha-
yati raj system into agriculture and
thereby to see that both of them go
together, so that the village Ilevel
workers and the technical officers can
carry on their work—the extension
officers—that is how the trchnical
officers are called—so that they will
all be harnessed to the process of
production which has not been forth-
coming. We cannot repent over our
past activities. We must co-ordinate
our programmes and adjust our ad-
ministrative and politica] set-up and
thus see that economic progress is en-
sured with the fullest co-operation of
the people of India.

I am reminded Mhere of certain
ideals. I always claim to be one of
those young people who have started
their lives in the first decade of the
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20th century. From that position, I
am prompted to quote my own words
which I have used elsewhere. The
social being plays—this is the concept
of the young men unlike our hon.
friends, Prof. Ranga and Prof. H N.
Mukherjee—his daily role with a
mask op him. The facade of normal-
cy bears within the germ of decay.
The question disturbs his mind: should
man live a slave to illusions he knows
to be untrue, or, should he tear down
the false front that overshadows his
personality anq its volition to grow?
That is the question, that concerns all
whether it is Shri H. N. Mukherjee
or Prof. Ranga or the hon, Member
who has just now spoken, Shri Jaipal
Singh. It is the volition to grow. 1
cannot allow myself to be subdued,
burdeneq with superficial outpourings
which always do harm and deaden my
faculties. I am animated and I ponder
with fervour over the objectives with
which we joined the great Congress
organisation which fought for freedom
and won it

Another vital question which is
missing in the President’s Address is
the question which we discusseq in
the lzst budget session also, namely,
the guesiion of rehabilitation of East
Pakistan refugees. The Government
of India headed by Pandit Jawaharlal
Nehru accepted the urgency of the
problem, so much so that the Ministry
was separated from Works and Hous-
ing and a Cabinet-rank Ministry has
been instituted. Here no mention has
been made of that.

But the settig up of a Ministry is
not a solution where thousands of pco-
ple are knocking 2t the doors of India.
India has to set up a definite policy
in this respect, and that policy is to
rehabilitate the people who have been
uprooted from their soil.

The other day the Ayub-squeeze
policy has been prominently brcad-
cast in the papers of India, that
Genera] Ayub after his election to
the exalted office of President is now

FEBRUARY 25, 1965

Address (Motion) 1404

trying to squeeze out the minority
from East Pakistan. It brings ano-
ther problem, to the fore, West
Bengal with 33,000 square miles has
been over-burdened with 39 million
people. And the refugees are coming
every day, one thousand, and want to
stay in West Bengal. In spite of all
the camps and other impromised shel-
“ers they refuse to go outside the
State of W.B. It means further bur-
dening Bengal which is already over-
burdened. The State with 33,000
square miles and with 40 million peo-
ple is made to receive the refugees
who are denied the relie! and re-
habilitation benefits, because they do
not fulfil certain conditions, namely
laid down by the Government {that
they must have some documents with
them. How can one get a document
when he is coming from Barisal which
has no rail connection with Dacca?
There i3 no other centre to issue visa.
One centre was there ip Rajshahi in
North Bengal and that has also been
closed. We have no centre in Dinaj-
pur, Khulna or Barisa] or elsewhere,
And you expect those people to fulfil
vour conditions. The other day 12,000
people came, 76 per cent of whom
were without any travel document.
Naturaly, they are denied the bene-
fits of relief ang rehabilitation, and
the people are left to take care of
themselves. They are writhing in
agony, filth, poverty, destitution and
deprivation. Is that the sort of socia-
list demoeracy that we have? Un-
fortunately it ig the most conspicuous
absense of reference to this vital ques-
tion that is corroding the whole hu-
manity of India. Millions of people
are still intending to come to India,
ang one does not know what picture
the post-election period in Pakistan
wil open out before them. All the
meetings which the minorities have
been trying to organise in E Pak.
have been stopped, ang we have been
supplied with a small document that
is supposed to be a rTepresentation
placed before the Governor of East
Pakistan by some members of the
minority community. I need not
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quote from it, because it has been
circulated to all the Members there.

So, if this vital question is left to
rake care of itself, if the question of
minimum living wage, the question of
stabilisation of prices, the question of
housing, the question of ensuring the
man with the right to participate in
the process of development is left out
of the picture, then this Address car-
ries us nowhere except that it touches
someé points on the periphery oi our
national growth.

1 would hereby draw the attention
of the autherities to this that un-
doubtedly it has touched ceriain
points, but it has to pin-point all these
things ang see that they are carried
out and implementeq in the letter and
nothing should be left to take care of
itself. Because, we are wedded to
democratic socialism; we do pot be=-
lieve in fascism or in dictatorship, nor
do we believe in any form of super-
imposed will. It iz only the nlay of
human forces, it is the amalgam of
the forces which must be brought into
definite operation to bring us to our
cherished goal, namely, the achieve-
ment of democratic socialism.

Shri Rama Chandra Mallick (Jaj-
pur): Mr. Deputy-Speaker, 1 thank
you very much for giving me this
opportunity to say something on the
President’s Address. At first T did aot
want lo speak at all, but when some
hon. Members of the Opposition said
many things about my State of Orissa
1 thought that 1 should say something,
through you, before the House,

The campaign of villification master-
minded by certain Opposition hem-
bers of the Orissa Assembly and tied
friends even in Parliament has been
going on in a section of the Press
against the leaders of the Orissa Cong-
ress Party in the State for months.
1 do not want to involve myself in
this controversy, but when some
Members sajq something I feel that 1
have to explain two or three poinis
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Orissa did not have a stable gov-
ernment after the reorganisation of
the States, till June 1961 when Shri
Biju. Patnaik assumed charges as
Cheif Minister of Orissa, following a
sweeping vicfory for the Congress in
the mid-term election that year. The
Congress Government, after the mid-
term election in 1961, was acknow-
ledged on all hands to be one of the
most efficient State administrations in
the country. (An Hon. Member:
Question). The efforts by Opposition
reactionaries and their allies could
not disturb the even tender of the
State’s economic advance or the
steady consolidation of Congress in-
fluence.

The Opposition filed a petition be-
fore the Election Commission against
Shri Biren Mitra to disqualify him
from the Assemblv membership on
these very grounds, This peti‘ion
was contested, enquired into by the
Commission, and was Jismissed,

As regards Orissa Agents, the firm
of Orissa Agents was started by Mrs.
Mitra.in 1959. This has been certified
by the Income-tax Department. The
firm of Orissa Agents closed down
altogether on 8th August, 1963. Sir,
please mark this. It has to be noted
that this firm was not sold, nor trans-
ferred to anybody, but was summarily
dissolved. This was certainly consis=
tent with public propriety.

Shri Biren Mitra assumed office as
Cheif Minister of Orissa on 2nd Octo-
ber, 1963 when the said firm was al-
ready dissolved. The firm was dis-
solved on the 8th August, 1963 and
Ehri Biren Mitra became Cheif Minis-
ter on the 2nd of QOctober, 1963, that
is after about three months.

Mr. Deputy-Speaker: The hon
Member may come to the President's
Address.

it gO9 ¥R TOAW (39)
TUTETETETIA, GTTAH FUH A |
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Mr. Deputy-Speaker: The Bell is
being rung—Now there is quorum.

The hon. Member may continue,

Shri Rama Chandra Mallick: Even
the Cabinet Sub-Committee consisting
of eminent jurists has not found any-
thing against the Orissa leaders ex-
cepting some careless handling of
matters which they have considered
as improprieiies. As against this, it is
widely known that these Orissa lea-
ders, particularly Shri Biju Patnaik
has rendered tremendous service to
the State not only as Cheif Minister,
not only as Chairman of the Planning
Board there, but even in his personal
capacity, and now he is the mass lea-
der there. On the 17th March
1960, Shri Patnaik wrote a letter
to Shri Jawaharla] Nehru, Prime
Minister of India, enclosing
Draft No. 571925, dated 18th
March, 1960 for Rs. 6,70,000 on Char-
tereq Bank, New Delhi. Pandit
Nehru declined to disburse this um
of Rs. 670,000 himself and returned
it with his letter dated August 18,
1960 which is reproduced below:

“No. 1794-PHM.60
Prime Minister’s House,
New Delhi.
August 18, 1960.

My dear Patnaik,

I enclose a demand draft for Rs.
6,74.088'82 nP. You had sent me Rs.
6,70,000. This sum is being returned
with some interest which has accrued
to it.

Yours sincerely,
Jawaharlal Nehru.

Shri B. Patnaik,
33, Chittaranjan Avenue,
Calcutta-12.

Encl: Demang Draft No. 17|156
dt, 18-8-1960 on teh United Commer-
cial Bank Ltd., Calcutta.”

Shrl Bapga (Chittoor): Is it Orissa
agency?

Shri Rama Chandra Mallick: Cer-
tainly not. Please see how Mr. Pat-
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naik has done nice work. It is cxam-
ple for you. (Interruptions).

Mr. Deputy-Speaker: Please speak
on the President's Address.

Shri Rama Chandra Mallick: Yo,
Sir. ] am going to explain this. Shri
Patnaik, however, disbursed this sum,
himself as follows:

The Edwina Mountabatten Memuo-

ria] Fund Rs. 2,756,000

UNESCO—Kalinga  Prizes {or

science and other subjects—
Rs, B0,675

Aircraft charges for dropping
food packages to flood maroonad

people in Orissa ang relief
work Rs. 33,320
Motilal Nehru Centenary Fund
Rs. 1,00,000

Cultural and Sports Organisa-
tions Rs. 15,082
Scholarships to poor and meri-
torious students of Orissa
Rs. 62,60

Donations to educational institu-
tions, prizes and research
Rs. 1,07,895

TOTAL

Rs. 6,74,590

He distributeq the amount given by
the Prime Minister in this manner
This is one example to show that he
has done marvellous work,

Shri Ranga: What is all this? Dona-
tions?

Mr. Deputy-Speaker: Whatever it
is, everything is painted black in
Orisse. He is giving his views. You
should have patience to hear him also.

Shri Rama Chandra Mallick: Shri
Patnaik and Shri Mitra have gone tv
the courts of law and fileq suits
against those who defameq them
Why are the opposition members not
going to the court?

One thing is very important. I
want to read from the Rules of proce-
dure and Conduct of Business in Lok
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Sabha for your kind consideration,
because the hon. Speaker is going to
give hiz decision on this maiter,

Shri S. M. Banerjee (Kanpur): On
s point of order, Sir. I have nothing
ageinst the hon. Member. He can
say anything about Mr. Patnaik. He
is raising a point of order ‘by read-
‘ng the Rules of Procedure.

Mr. Deputy-Speaker: No.

Shri S, M. Banerjee: Otherwise,
Rules of Procedure cannot be men-
tlioned in President's Address. Has
the President mentioned in his Ad-
drese about the Rules of Procedure?

Mr Deputy-Speaker: What is your
point of order?
Shri S. M. Banerjee: He is trying

10 raise a point of order on the Presi-
dent’s Address. We have been stopped
1+ the hon. Speaker from saying
«omething about the report. Other-
wise, we hWad enough materia] to
smash Mr. Patnaik to pieces, but we
dig not do i1. He is trying to defend
Mr. Patnaik by quoting the Rules of
Procedure about the ruling to be
given by the hon. Speaker.

Mr. Deputy-Speaker: Mr., Mallick,

;lease speak on the President's Ad-
dress.

Shri Rama Chandra Mallick: Yes,
Sir. Rule 352 in page 149 of e

Rules of Procedure and Conduct of
Business in Lok Sabha says:

“A member while speaking shall
not—

(i) refer to any matter of fact on
which a judicial decision is
pending.”

This is a very important point. (In-

terruptions) .

Shri Biju Patnaik and Shri Biren
Mitra are both ex-Cheif Ministers of
Orissa and they have filegq suits
against those who defamed them by
publishing that both of them have
utilised the authorities for personal
benefits. Necessary legal steps were
undertaken in the court of law
against such defamation and the cases
re still pending. So, it is a very im-
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portant matter whether it wil] be pro-
per to discuss or to refer to the matter
in the House. I seek your ruling and
consideration. The opposition mem-
bers are afraid that they will not be
successfu] in the coming elections be-
cause Shri Patnaik, Shri Mitra and
other Congress members are there.
That is why they are creating treubles
here and there.

Mr. Jaipal Singh said many things
about adivasis. After 17 years of in-
dependence in this country, the sche-
duled caste people are harassed, de-
pressed and oppresseq by the high-
caste people. I have got so0 many
applications from scheduled caste peo-
ple. Some of those who have been
occupying homestead land for 30, 40
or 60 years have got notices to vacate
the houses. How is it possible?
Where will they go? Will they go to
Pakistan or to some other place? So,
Government should consider this
matter very sympathetically. These
people should get the benefit and they
should be helped. They should not
think that there is nobody to look
after their welfare,

In conclusion, I warn the opposi-
tion members that in the coming
elections they will not come out suc-
cessful.

Shri A. S. Alva (Mangalore): Mr.
Deputy-Speaker, Sir, while support-
ing the motion for thanks I just want
to touch one or two points that have
been prominently mentioned in the
President’'s Address,

Being of recent occurrence, jt is
but natural that the President has
mentioned about the language issue
which, unfortunately, took the toll of
several lives in Madras State in spite
of the broadcast address of our Prime
Minister reiterating the assurance
given by the late Prime Minister. The
President expressed the hove that the
language issue will be solveg satis-
factorily.

Unfortunately, on both sides, both
in the non-Hindj areas ang also in
the Hindi areas, the extremists are
making the position really very diffi-
cult. Yesterday, we listened to the
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speech of Seth Govind Das. It was
really unfortunate. His plea was
why the Prime Minister (Interrup-
‘tions).

Mr, Deputy-Speaker: Order, order.

Shri A. §. Alva: What happened
was, he found fault with the Prime
Minister saying that he lras become
panicky, the administration has be-
come very weak and that is why he
has called the Cheif Ministers of diffe-
rent States for consultation. But he
should realise that in a democracy it
is the duty of the leader, the Prime
Minister, whenever there is some dis-
turbance, whenever things go wrong,
to feel the pulse of the people. Natu-
rally, for that purpose he has sum-
moned the Chief Ministers and con-
sulted several people also. As a
matter of fact, he was pleased to nake
a statement today that the language
issue will be solveq after consuliatisn
with al] people and not done in a
hurry,

The incidents that took place in
Madras were really deplorable. As
a matter of fact, on the day in ques-
tion I started from my plaze on the
11th and it ought to have taken me
about 22 hours to reach Madras. But
it really took me nearly three days
ang two more nights I had to spend
in the train. Twice or . thrice my
train was stopped. There were not
only students—we saw only young
students—but lot of rowdy elements
had joineg together and created dis-
turbance. At the same time we
should not minimise or shut our eyes
to the rea] apprehensions of the stu-
dents. The students started the agi-
tation rather peacefully ang with a
definite purpose. But they least ex-
pectad that it woulg go out of their
hands and rowdy elements woulg take
the chance to create trouble. That is
exactly what happened. After <ome-
time they realised that they never
menat that the riots would take that
toll of lives as it happened and they
called off the agitation. Now they are
appealing to the leaders to solve this
problem.
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As a retaliation or in response to
that, we have also seen in the Hindi
areas that sign boards are being
effaced. Why should they be efec-
ed? Why cannot they read the sign
boards? As a matter of fact, al] of
us have agreed—al] sections of this
House have agreed—even at the time
of the Official Languages Act, that as
the Constitution stands Hindi is our
official language because a larger seg-
ment of our people speak that langu-
age. It is not that there is anything
inherently superior in that language.
But as a single language that is spok-
en by the largest number of people
in" this country. Al] are apreed on
that.

At the same time, even the Cons-
titution itself envisaged that within
a period of 15 years it will not be
possible to change over to Hindi. For
that purpose the Constitution itself
had made a provision that unless the
Parliament by law otherwise directs,
on the 26th January, 1965 Hindi shall
be the official language (Interrup-
tion). In 1963 we realised that Hindi
could not replace English all at once
in ali the States. For that very rea-
son it was said that in respect of
Hindi States they could carry gn their
work in Hindi but as far as other
States are concerned, especially in
correspondence between the Centre
and the States English will continue
as an additional language. Our lea-
ders foresaw this difficulty and that v
why the Official Languages Act was
passed.

Unfortunately, some  over-zealous
people misunderstood the scope of the
agsurance given on the floor of the
House. Even at that time when the
Bill was being discussed we submitted
that it is necessary to make a manda-
tory provision that English shal] con-
tinue for a certain period. But then
it was mentioned that the word “shall™
may not be necessary, but “may” may
be used which in that context will
bear out the meaning of “shall”. But
we nad our own doubts. Somehody
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nlust have looked into the section and
thought that it was not necessary that
an English translation shoulg accom-
pany any of those communications
which were sent to the non-Hindi
States and therefore one or two state-
ments went without such translations.
The Food Minister was surprised and
he said that it must have been dona
without his knowledge.

There is one thing which must be
notcd. The Centre ought to have
seen that in all the non-Hindi areas
Hindi was compulsorily being taught.
Unfortunately, ag far ag Madras was
concerned, they never introdu-ed
Hindi a; a compulsory subject. That
was not proper. The Centre ought to
have seen that they compulsorily in-
troduced Hindi in all the classes.

1458 hrs.
[Sart TEIRUMALA Rao in the Chair]

Shri Ranga:

overnight,

They cannot just do it

Shri S. Eandappan (Tiruchengode):
In Madras they introduced it.

Shri A. S. Alva: They stoppped it
They ought to have continued it. Be-
cause some pressures were brought in,
they stopped it. Why should not
Hindi came? We are governed by the
Constitution. As long as we do not
change the Constitution, we have said
there that we will switch over to
Hindi which is the official language.
So it is the duty of every State to see
that Hindi is propagated and as soon
as possible we switch over to Hindi. As
a matler of fact English was not our
I_anguage. We did really study Eng-
lish. What objection could there be
for anybody to study Hindi which is
one of our own languages? Nobody
could have any real objection.

8hri Ranga: We do.

Shri A, S. Alva: Now the three-
language formula is really a very good
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thing. The difficulty arises as far as
non-Hindi areas are concerned. They
have to study three languages. But
in the Hindi areas it is enough if they
study only two languages. For that
purpose, if it made compulsory in all
Public Service examinations that a
candidate must get a certain percen-
tage of marks in one South-Indian
language and unless he gets that he
will not be eligible for apointment, all
the trouble will be over.

Sir, the impression in the minds of
our hon. friends is that we are wedd-
ed to English and that we are fond of
English. That is absolutely not
correct, Because we happen to be
here, we talk in English as we do not
know Hindi. In my own State I never
speak in any other language than
Kannada. When we meet our friends
from Andhra, Tamil Nad or Kerals,
we converse with them in our own
language. But when we meet out-
siders who do not know Kannada,
Tamil, Telugu or Malayalam we are
obliged to speak in English because
we do not know Hindi. So, the im-
pression that we prefer English and
not Hindi should be removed. When
we from the non-Hindi-speaking areas
come here, though it may look strange
it is a fact, we converse with the peo-
ple here in English because we do not
know Hindi. Let us take the other
side of the picture, Suppose a persom
from the north goes to South Tndia.
He is not going to speak in Enelish
and we do not know Hindi. How
could we converse? Or is it the idea
that peoole from the north should
not go to the South at all? That is
whers the peonle from the north
studving one of the South Indian lan-

guages comes in

15 hrs.

During our independence struggle,
even though we come from different
regions and speak different languages
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we never quarrelled about the lan-
guage in which we should converse.
There was absolutely no difficulty at
that time, After the achievement of
our independence, we decided that
Hindi shall be our national language.
If that language is not sufficienily ad-
vanced, we decided let us wait for
some more time so that by that time
that language may grow; instead of
talking in different languages and
building a tower of Babel let us all
join together, unite and work for a
free and prosperous India. That is
absolutely necessary. So, let us nnt
be fanatic about these things. I am
sure that no Indian, who has adopted
our Constitution and our national lan-
guage, will go against our national
Janguage.

Now we have come to a stage when
people are talking of not responding
to invitations if they are not sent in
Hindi. They will not even look into
anything which is not in Hindi. 1
hope they will not carry it to their
extremes. A number of such people
would be having currency notes with
English words inseribed in them.
Will they throw away such notes?
They would also be having coins and
cheques with English words? Will
they throw them away? I am sure
they will not.

We must realise the difficulties fac-
ed by the administration. Our Prime
Minister, the Chief Ministers and our
leaders are meeting and dscussing
how they could solve this problem.
Let us not be in a hurry. The Offi-
clal Languages Act will last for ten
years. It is only after ten years that
we will appoint a commission. So,
let us examine the problem in all its
aspects and see how the inequalities,
troubles and difficulties that will be
experienced in some quarters could be
removed. Let us go slowly. " All of
us are interested in seeing that Hindi
is made the official language as soon
as possible. Tt will be in the interests
of the non-Hindi-speaking areas to
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lcarn Hindi early. After all, they are
not going to confine themselves to
their own States. They have to go 0
the other States for purposes of busi-
ness, employment or other reasons.

So, it is better that they learn Hindi
soon.

That does not mean that we should
neglect English. We should learn
English. In fact, we should study
more foreign languages apart from
English. A number of our students
are going abroad for further studies
and we are holding a number of semi-
pars in which many foreigners are
participating. Since we must be able
to understand each other, it is better
that we study English and other
foreign languages. Let us not shut
our doors and windows to other lan-
guages. Let the wind blow from all
directions; the only thing is we should
not be blown off our feet.

We must have a national language
which is our pride. Whenever we
speak during ceremonial occasions, it
should be in the national language.
That will add respect and stature to
our nation. We should not continue
to have English as our nationa]l lan-
guage, though at the same time we
should not forget it. These are some
of the matters which the President
has highlighted in his address.

We are extremely sorry for the
events that have taken place in the
South. But, asl have stated earlier
the leadership actually passed from
the hands of the innocent students to
the hands of rowdies. We must also
realise the difficulties of the students.
They have legitimate aspirations for
competing for the Central Service Exa-
minations. If the ¢xaminations are
in Hindi and they do not know Hindi,
they will be at a disadvantage. On
the other hand, if al] the different lan-
guages are used for examinations, then
also there will be some nrdministrative
difficulties. Tt will create further
trouble. So, let us not be in a hurry.
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Just to satisfy some people, just to
have some momentary satisfaction, let
us not give up our principles and
ideals.

A reference was made by some hon.
Members to quota. What is the idea
of having quota? Then why not have
lots? The object should be to get the
best talent, the brilliant students for
the important services. So, quota
should never be there. Till we are
in a position to switch over to Hindi—
I think it will be earlier than we ex-
pect—let us continue as we are. 1 am
sure Government will examine the
Official Languages Act to see what-
ever changes are necessary and will
bring forward the necessary legisla-
tion so that the misapprehensions of
the people can be removed. Once
that is done I am sure our country
‘will progress and will become one of
the foremost nations of the world.

Shri Narasimha Reddy (Rajampet):
Mr. Chairman, Sir, never was the
President’s Address pitched in such a
low tone as the ome under discussion
today. In the beginning he states that
the national income had risen from 24
odd to 4 odd. We all remember that
Dr. Lohia last year made the startling
disclosure that the average income of
a person in cur country was only 3
annas. Though Government tried
their best to riggle out of it, they could
not. We expected the President's Ad-
dress to give ue some happy news that
the income of the common man has
risen. But unhappily, he has only told
us that the national income has arisen.
The national income may mean the
income derived by rich people, by
blackmarketeers angd contractors who
continually live under the patronage
and shadow of the government,

Then the President has said that
electricity is fast being speard to the
villages. Undoubtedly it is true. It
is spreading fairly fast, but electricity
boards in the States are often filled
with partymen, giving no representa-
tion to other people so much so that
2230 (Ai) LSD—6
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the pace of electricity in wvillages is
not carried along healthy lines,

Next, rural indebtedness is still
there. It is increasing by leaps and
bounds and the biggest creditor in rural
areas is the government, more cruel,
more exacting, more merciless than
the private creditor.

Next, the President in paragraph 8
has stated:

“Ag you are aware, the produc-
tion of foodgrains did not show
any appreciable increase during
the three preceding years.”

It is 3 strong condemnation of the
Planning Commission which, when
they are asked to plan for an agricul-
tural country, have been laying great
emphasis on industry, with the result
that while the pace of industry itseif
has been halting, dubious and amoro-
hous, agriculture, which is the vital
life blood of our nation, has been woe-
fully neglected. I wish that the Mem-
bers of the Planning Commidsion
would be shifted from this oerie capi-
tal of the Mughals to somewhere in
the rural areas and be given, instead
of their salaries, 30 acres of land, the
ceiling fixed by themselves for the sus-
tenance of a family. Then alone agri-
culture will improve and agriculturists
would have some hope. But I doubt
very much how many Members of the
Planning Commission would stay in
the villages without running away.

Dr. Ambedkar, speaking on article
31A to the Constitution gave this as-
surance;

“There is no intention on the
part of the Government that the
provisions in article 31A are to be
employed for the purpose of dis-
possessing ryotwari tenants, I be-
lieve that whenever any such
measures comes before the Presi-
dent the undertaking given in
this House would be binding upon
the President in giving his sanc-
tion so far as any such measure is
concerned.”
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[Shri Narasimha Reddy]

This was repeatedly quoted by Prof.
Ranga during the debate on the Cons-
titution (Seventeenth Amendment;
Bill and also mentioned in lakhs of
communications, through Iletters and
petitions both to the Government and
the President. We expected that there
would be some explanation in the
President’s Address as to why this
salutary and wholesome assurance in
the Constituent Assembly has not
been acted upon,

Another point that the President’s
Address states is that a number of
Bills have already beep introduced in
the House and a number of other Bills
are waiting for introduction. No
doubt, Bills have been introduced in
galore and they become Acts of Par-
liament. Some of them have been so
confusing and so contradictory that
they often clog the smooth working of
the administrative machinery. 1 wish
the Government would take care that
before they introduce the Bills, they
would not offend the established habits
of the people or their social tenor.
Laws are intended to be obeyed and
any law that is not universally obey-
ed should not disgrace the statute
book. The prohibition laws of the
States and the Gold Contro] Act of the
Centre are monuments of unmatched
stupidity.

The President has not made a men-
tion of an important matter, that is the
agitation carried on throughout the
country against corruption in adminis-
tration. This has been mostly against
Chief Ministers and Ministers. The
very universality of the charges
rouse the apprehensions in the hu-
man mind. How can there be a deter-
Tent among the Chief Ministers when
they know fully well that they have
got god fathers in the Government
and all that they have to do is to send
up their resignations, stay down for a
while, and af‘er three months walk
boldly into the Central Cabinet to
carry on their depredations under
wider field. In England the Prime
Minister, Mr. Anthony Aden, who
had ap unblemished public and pri-

FEBRUARY 25, 1965

Address (Motion) 1510
vate record, for a single fatal flaw of
his regarding the invasion of Egypt,
had to go out of his office. Another
Minister who lent his car to his friend
which subsequently met with an acci-
dent had to vacate his place. So ex-
acting is the English public opinion;
50 sensitive is thp mother of Parliz-
ments. Mr. Profumo had to go out of
office as a Minister under universal
condemnation. But the spirit of Eng-
land was such, the tumult in England
was such that even the Prime Minister
had to go out. Can they ever hope
to come back to office? Can anyone
gone under g cloud come back to office
either by the front door or the back
door?

———
- In India, may it be said to its credit,
the judiciary is still untarnished. In
India, whenever, the highest courls
pasg strictures upon a Chief Minister,
he is promoted within barely threz
months, to the Central Cabinet. I do
not know why such a thing has hap-
pened. I dp not know why the Centre
thought it fit {0 import this kind of
sediment from the provinces when I
see before me among the Congress
ranks men and women who can fill
any Cabinet position with credit and
honour and capacity and rectitude. I
thought that our Prime Minister, im-
peccable in many ways undoubtedly
the best leader in the Congress Party
in Parliament today, would uncompro-
misingly stick to the path of rectitude
and honour and would not deviate
from the straight path by making an
appointment so uncomplimentary to
the judiciary, so appalling in its conse-
quences to the healthy growth of a
new born nation, so derogatory to the
dignity and sanctity of a throbbing
and vibrant democracy. I, in the
name and on behalf of those illustri-
ous sons of our country whose voices
have reverberated in these halls *or
a just and honest Government, call
upon our Prime Minister to erase this
blot upon our administartion and send
the rich and wunwanted syndicate
Minister back to his native place tu
spend the remainder of his time in
abstinence, penitence and prayer.
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Lastly there is this language ques-
tion which has been agitating the
minds of all. Emotion is in the air
and the dool judgment of the Intellect
is showed in the background. There is
no use of us all behaving like the old
Roman crowds. Each of us has his
inner most convictions which cannot
ba changed by noise or fury or sound.
On the 20th of January, Kamraj
Nadar, in Madras, spoke as follows:

“If anybody writes to us some-
thing we do not understand, we
will just throw it away and no-
body can boss over us'".

Mr. Chairman: Has he issued any
cerrection to that?

Shri Ranga: Only about the waste

paper basket,

Mr, Chairman: I would like the hon.
Member to quote it fully.

Shri Narasimha Reddy: I will lose
my time if I quote it fuily, a

In Calcutta, on January 28, Mr.
Atulya Ghosh said like this:

“People from NEFA to Mysore
woulgd certainly resist the imposi-
tion of Hindi by force.”.

Mr, Ghosh said further;

“Any such attempt will under-
mine the unity of the country and
harm it materially.”.

In Hyderabad, on February 6, Mr.
Sanjiva Reddy had expressed the opin-
ion that Hindi had been the language
of disruption. Subsequently, all these
g_entlemen met in Mysore during the
sixtieth birth-day celebrations of Shri
Nijalingappa and reiterateq the senti-
ments. People are wondering, whe-
ther it be in the north or in the south,
as to why these wise gentlemen were
tongue-tied all these years, and why
it is that at the first flush of agitation,
at the first upsurge of popular pas-
sions these people should come out,
and why they did not come out and
apprise Panditjii when he was alive,
of the sentiments that have been
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agitating the South or of their own
innermost convictions; if they had re=-
presented this matter to Panditji, pro-
bably in his owp inimitable manner,
with the impresg of his commanding
personality, he would have smoothen-
ed out these things. But, unfortu=
nately, there are people in this world
who run with the hare and hunt with
the hound.

Shri Shastri and Shri Nanda in
the hectic gaiety of the changeover
celebrations from English to Hindi
on 26ih January, 1865, made certain
speeches which have had plenty of

repercussions in the south. I might
say that their speeches were the
two matches that ignited ill-feel-

ings in the south. When 1 was
speaking on the Official Languages
Bill in 1963, I said that the imple-
mentation of Panditji's assurances to
the south would depend upon the Eng-
lish or Hindi colour of the personality
that presided over the Home Ministry.
Subsequent events, the circulars that
have been issued, the phobia that was
generated after January 25th, justify
the apprehensions of the southern peo-
ple.

Mr. Chairman: The hon. Member
should try to conclude now.
Shri Narasimha Reddy: Have I

taken so much time already? I have
hardly started.

Mr. Chairman: The clock is
stopping but it is moving.

Shri Narasimha Reddy: Flease give
me five minutes more.

Shri KEapur Singh (Ludhiana):
has hardly started his argument.

not

He

Mr. Chairman: I had already rung
the bell. But the clock does not stop
on the conclusion of an argument.

Shri Narasimha Reddy: I suggest
that the much-harasseq Food Minister
Shri C. Subramaniam may be entrust-
ed with the Home Ministry, and the
irrepressible and energetic Shri Nanda
be given the Food portfolio so that he
can feed the starving millions of our
country.
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Shri Sham Lal Saraf (Jammu and
Kashmir): We do not want a soft
man to go there.

Shri Narasimha Reddy: Two
minutes have already been taken by
these interruptions,

Mr. Chairman: The hon. Member can
go on with his speech. He need not
pay attention to interruptions,

Shri Ranga: The bell mav not be
rung. because it upsets him. Let him
have five minutes more.

Shri Narasimha Reddy: Shri Nanda
and Shri Shastri made two statements
on two different occasions. I am sorry
to say that they have not said a single
word nor shed a single tear for
those young tender students who had
been brutally beaten down by police
lathis,

Shri Ranga: Shame!

Shri Narasimha Reddy: We are all
very sorry for the brutal incidents
that took place, which culminated in
the burning of those two sub-inspec-
tors, but we expected......

Dr. M. S. Aney: My hon. friend is
not condemning those things?

Shri Narasimha Reddy: I am sorry
I cannot answer these interruptions,
because my time is limited,

Shri Ranga: He says that he is very
BOITY.

Shri Narasimha Reddy: We are
very sorry for the incidents but still
we expected from great statesmen
statesmanlike words reassuring the
students that nothing bad would occur
to them.

Mr. Chairman: The hon. Member
should conclude his speech now.

Bhri Narasimha Reddy: I am con-
cluding. But please be a little bit
charitable,

Mr, Chairman: I have exhausted my
charitableness already.
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Shri Narasimha Reddy: Please give

me five minwes or at least four
minutes more.
Mr. Chairman: The hon. Member

has to conclude his speech within two
minutes.

Shri Narasimha Reddy: The most
galling and the saddest thing that we
have heard so far has been the immo-
lation of four young men in Madras.
We are told that one man went with
his wife and his babe and his other
small children to a sguare and ignited
himself there in the presence of so
many people and made the supreme
sacrifice of his life. For how many
of ug death has no terrors, and how
many of us can face death with a calm
and quiet determination, and yet
these young men have faced those
scorching pitiless flames with a bold
defiant courage. There is a tendency
to mock and scoff at them. I say,
scoff them not, mock them not, because
they had the stuff of heroes and
martyrs, martyrs for a cause which
they held dear to their hearts.

Shri Brij Raj Singh: Should that
practice be praised?

Mr. Chairman: The hon. Member
should conclude now. Now, Dr.

M. S. Aney.

Dr. M. S. Aney: 1 commend the
motion by my hon, friend Shri Heda
and seconded by Maharajkumar Vijaya
Ananda for acceptance by the House,
particularly for the appeal that the
President has made to the Members of
Parliament in the last paragraph of his
Address, to guide the nation for the
attainment of our objectives which
are known and our goals which are
clear, with unflinching faith and firm
resolve.

In view of the limited time that you
must have fixed for each speaker. 1
do not want to go into the other de-
tails, but I shall straightway come to
the burning gquestion of the day,
namely the question of the official
language. If after dealing with that,



1515 President’s
some time remains, then I shall come
to the other points.

I wish to refer to the burning ques-
tion of the day to which a passing re-
ference has been made in para 21 of
the Address. It has been stated there,
in grder to assure those whose minds
have been agitated owing to the lan-
guage issue that the assurances given
by the late Shri Jawaharlal Nehru
and reaffirmed by our Prime Minister
will be carried out without gualifica=
tion and reservation, with an empha-
tic assertion that that is essential for
the unity of the country. Then, the
President has said:

“While Hindi is the offidial lan-
guage of the Union, English will
continue to be an associate official
language. This will continue as
long as the non-Hindi-speaking
people require it.”

I shall not quarrel with the language
of the assurances referred to above
and reproduced from the Address it-
self. But it is better for the Govern-
ment and the people concerneq to
know what exactly is meant and what
this means and what is expected of
them. It means that this policy is to
lead the nation to install Hindi in its
position as the real and only official
language of India at some time in the
future, and English which is the asso-
ciate official language would cease to
exist ang occupy its present position
at that distant time and it must go.

I think it has been practically agreed
that Hindi is to be the official language
ang English has to go sometime. So
we have to read the assurances given
by the late Pandit Nehru in the light
of these two things which are men-
tioned there. We have tg work with-
in this period for the attainment of
these two objectives. Once we have
put Hindi as the official language,
English, which we have put in as as-
sociate language, should also be dis-
placed from its place as associate lan-
guage. My suggestion to the Prime
Minister and the Chief Ministers who
have come here is that they should
bear in ming this particular fact.
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It is stated that we have to carry
out the assurances given by Pandit
Nehru. I will mention one thing,
English can never be the official lan-
guage of India and therefore, cannot
permanently remain as associate offi-
cial langauge. That is an inseparabl)z
part of the assurance given by the late
Pandit Nehru himself, But this fact
seems to be lost sight of. Many people
in their enthusiasm for immediate
gains or concern for immediate loss
proceed without putting the case on
a reasonable basis and overlook this
essential fact, that we can work in
this country only with one language,
one national language, and that that
national language can only be Hindi
English which is now in use as asso-
ciate official language, which we have
adopted for use for some time, has to
be removed.

So the programme that we have to
have for the intermediate period
should be designed to achieve these
two results. and not merely to say that
for an indefinite period one language
goes and the other remains. It is just
the reverse of the ideal which the
members of the Constituent Assembly
have worked for. I am coming to
that in a moment.

Now, it has been stated—ang prob-
ably correct also—that at that parti-
cular time—I wag not present in the
Constituent Assembly as a member—
when the issue of language was dis-
cussed, it was carried by a narrow
majority. But there is the other fact
which has to be remembered. A Sche-
dule wag prepared to the Constitution
listing all the national languages, Sche-
dule Eight. This Schedule wag passed
unanimously. There was no amend-
ment moved by any Member seeking
to include English in that Schedule.
That was carried unanimously, So 1
say that if by compromise, they have
put Hindi as the official language of
India. by unanimoug vote they, at the
same time, did not include English in
the list of 14 languages, national lan«
guages,
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In addition, I would put a third pro-
position before the House, namely, no
language which is not national can
ever become the official language of
this country.

These are the main propositions on
the basis of which we have to work.

Shri Ranga: At that time, they were
working under an emotion. What is
the reality today? What happened
during all these 15 years?

Dr. M. 8. Aney: I have great res-
pect for my hon. friend Shri Ranga.

Shri Ranga: To say that Hindi alone
is the national language and therefore
I must learn it is absurd (Interrup-
tions).

Mr. Chairman: I would request the
hon, Shri Ranga not to become emo-
tional himself.

Dr. M, S, Aney: There is at least one
man in this country who knows how
to keep his head cool, how to remain
calm how to retain his balance I refer
to Rajaji. What did he do in that
period?

Shri Ranga: He was
General advising Shri Jawaharlal
Nehru. Till the very last Shri
Jawaharlal Nehru did not agree. He
was forced to agree by his friends.
(Interruptions).

Mr. Chairman: The hon. Member
may allow Dr. Aney his own time,

Dr. M. S. Aney: Notwithstanding
this, I want to make a comment on
this point. The Constituent Assembly
adopted this provision. Then there
was a period of ten years when Rajaji
was associated with the Government
in one way or the other. Then Rajaji
severed hig connections with Govern-
.ment as Chief Minister of Madras.
During all that period, Rajaji was sin-
cerely working, honestly working for
creating an atmosphere favourable to
Hindi, popularising the Hindi language
in the south. Why? Because Rajaji
believed that it is the only language

Governor-
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that can be the official language. Be-
cause Rajaji believed that it wag the
official langauge that could preserve
and promote the unity of the country,
Because Rajaji believed that in order
to maintain the unity of the country,
1t was necessary to have one common
official language. That is the point.

If now at this time, he is arguing
differently, if at this age he is doing
that—he is older thap myself— if he
is feeling differently on the issue, it
is because he is surrounded by fana-
tics, Among them, of course, I do
not include my hon. friend, Shri
Ranga. The result is that he is find-
ing it impossible to keep in proper
balance. But for this circumstance, he
would have been more amenable and
his views would have been more ac-
ceptable to the country, Thig is a
point that has to be appreciated.

It has been said that English has
acted as the link language and we
were able to organise ap all-India
agitation, all-India movement which
ultimately resulted in our getting our
freedom. This is a claim made by
some people. But- I want to inform
the House, I want to stress with all
the emphasis at my command, that no-
thing is farther from the truth than
this absurd claim based on the Eng-
lish language. I say this because
there were very few persons who knew
English or could gpeak the English
language. Right from 1897 to 1947,
the masses were moved not through
the medium of English but through
the instrumemtality of the various
national languages, the mother ton-
gues of the respective regions. This
has been the case for fifty years. I also
hag my humble share in doing that
work. Mahatma Gandhi moved the
milliong not by talking in polished
English of the Oxford or Cambridge
stvle. He spoke to the people in Hindi.
Along with him  other friends were
there who spoke to the people in their
respective languages. My friend talk-
ed in Telugu; others talked in Tamil,
others in Marathi, others in Bengali
and so on. English played very little
part ip serving as a link between the
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leaders and the people. So tp say that
without English swaraj would have
been a distant dream, unattainable, is
a travesty of facts.

It was realising the importance of
the respective regional languages that
Mahatna Gandhi used to say, If you
want to really prepare the people for
being proper citizens of independent
India. then ‘he vernacular languages
should be properly cultivated and
developed’. There was one mistake
which we made, according to me and
that is the creation of the linguistic
provinces. My point is this: we must
work in this period to give encourage-
ment to the languages of the people
and bring them up tg higher levels
and we must also work for making
Hindi fit medium for the national and
the official language. This should be
the work of all of us and in this work
even those who had agitated this time
should be¢ asked to join. Let the
speakers of the other languages also
join together with a view to create a
proper Hindi so that at the end of 10,
15, 20 or 25 years—I do not mind the
period—that shall be the national lan-
guage and the official language of
India. The other national languages
shall also take their places. You should
also create the possibility for that
language to be useq for international
purposes; they do not use it now. An
attempt should be made for that. If
we proceed further on the formula
that is being devised., about which
some suggestion was read out in the
morning by the Prime Minister, it may
probably open some way for a satis-
factory solution of this difficult prob-
lem. £

Shri Jashvant Mehta (Bhavnagar):
Mr. Chairman, Sir, I would like to
offer my remarks on the President's
Address. Our country is passing
through a critical period and we are
faced with this problem of language
which has overwhelmed us. There is
all round frustration and defeatism.
Right from Delhi to the village level
power politics has crept in. You go to
any section of our society; you find
frustration and discontent all over the
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country. The whole body politic suf-
fers from this attitude. The middle
class intelligentsia is also feeling frus-
trated. There is pg clear cut political
policy or programme. Even if you take
the opposition parties, they are in con-
fusion and doldrum position, Take
the example of the communists; they
are also divided. Take any other party
in this country. There is not a single
opposition party which can deliver
the goods or do something construct-
ive for the nation. Our whole prob-
lem is the problem of national integ-
ration. National integration is at stake,
It is good that one hon. Member asked
the Prime Minister to clarify whether
Government is going to revive the
national integration counecil. If you
look at the language problem  the
same thing has happened. In the last
few davs i+ was clouded with a crisis.
But th. picture is now becoming clear-
er., The Prime Minister hag declared
that all the political parties in this
country would be invited to discuss
this national language problem; it will
not be a party problem but it will be
discussed as a national problem. There
was one important aspect which has
been stated in the Prime Minister's
statement and the House has already
welcomed the decisions of the Chief
Ministers and by ang large it will go
deep down tp the country and an at-
mosphere of solidarity ang unity will
be created in the country which is the
erying need of the hour. At present
all our economic and defence prob-
lems are being pushed back and only
the language is in the forefront. It is
a dangerous trend and if it continues
the whole nation will break into
pieces. There was also the point about
the distribution of services among the
States. That is a dangerous trend, if
that_policy is accepted, it will hamper
the unity of the country....(An Hon.
Member: It is a suggestion only) T am
saying it should not be accepted be-
cause it will harm national unity. The
problems of the services shoulg be
discussed at a different level.

In this country, no political party
or political leadership will deliver the
goods and change the country's face
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[Shri Jashvant Mehta]

unless our whole economic programme
becomes successful. Today the posi-
tion of our country is like that of
France of ten years before. We can
consider it as the sick man of Asia If
we want to go out of this, what is the
programme? The programme is the
plan. Government is coming forward
with the Fourth Plan and if we want
to make it a major success, there
should be more emphasis given to Im-
plementation. Unless we concentrate
on the success of the Plan, the econo-
mic prosperity of the country will be
in confusion. Instead of putting em-
phasis on parochial problems, we
should concentrate on economic pro-
grammes and to remove economic dis-
parities from our country,

The thirq important peint is the
food problem. At present, we have
seen, whatever may be the decisions
taken by the Chief Ministers’ Confer-
ence and whatever the formula put
forward in the Chief Ministers' Confer-
ence, the surplus States do not respect
the agreement, the demand or the
commitment to carry the foodgrains to
the deficit States. Every State has
become a zone. Unless the Govern-
ment reviews the zone policy and re-
moves the food zones, there will not
be equitable distribution. There are
a large number of States in which 80
per cent of the land is under cash
crops and cash crops are very impor-
tant for earning our foreign exchange.
It this policy is not reviewed, all the
States will try to concentrate on. and
divert their attention to, food crops,
and ultimately, the real importance of
the cash crops which earn foreign ex-
change for us will be lost.

i5:51 hrs.

[SHrr KHADILEAR in the Chair]
So, instead of making these compart-
ments, the time has come when we
have to review the food zone policy,
so that equal distribution may be
achieved,

- We have seen that this food prob-
lem has become a psychological prob-
lem. The market has turned again
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and favourable factors have been
created. There is an all-round good
harvest all over the country, and in
these circumstances, if we cannot take
a decision ang remove the food zones,
we will not be able to remove them at
any time. Thig is the proper atmos-
phere and the Government should im-
mediately consider the removal of the
food zone problem,

The next problem to which 1 would
like to draw the attention of the Gov-
ernment is about the appointment of
Ombudsman, or the Ombudsman Sys-
tem, for which my hon. friend Shri
Harish Chandra Mathur, has always
been pleading. I would only like to
suggest that unless we create a confi-
dence in the country by appointing
this type of independent authority to
deal with important issues such as
corruption which crop up in the ad-
ministration or problems in regard
to political personalities, things will
not improve.

An hon, Member: Sadachar samitis
are already there.

Shri Jashvant Mehta: I am referring
to the system of Ombudsman which is
functioning in Switzerland and in the
Scandinavian Countries: it is some-
thing like a higher judiciary which
will create faith and confidence in the
people that here is an authority which
will be able to tackle all types of
problems and which wiil be able to
satisfy the people. If this system is
adopted here, it will certainly create
faith ang confidence among the people.

For achieving economic prosperity,
I would like to emphasise tha; the
whole administration requires to be
geared so as to implement successfully
the Plan and other programmes, The
main problem is the implementation
of the Plan. Whatever the planners
may frame, unless the implementation
is proper, we will not be able to deli-
ver the goods. By proper implemen-
tation of the Plan, a climate could be
created in the country, ang to that



1523 Presidents  PHALGUNA 6, 1886 (SAKA)

end, we must mobilise the manpower
and resources and a new atmosphere
and a new faith have to be created, If
the Government succeeds in creating
that new atmosphere in the country,
then, and then alone, will we be able
to make the Plan a success.

15:54 hrs.

[Mr. DEPUTY-SPEARER in the Chair]
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“Apart from the measures
adopted to deal with the food
problem that emerged in recent
months, a long term policy of in-
creasing  food production has
been adopted.”
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g WTT & W THHT T WiNT @A
Tz | AfFT & g A @ W gy
§ 5 frdt ¥ 3o 1§ wror @t 7
a1 | firer & wfQ@ awr gt @ A
F T0F w7 7l Y g war
A W TIF FATR FI9 agA AT
swT &t frdew f

Mr. Deputy-Speaker:

Shri Sivamurthi Swamy rose—

Shri Tahir.

Mr. Deputy-Speaker: I have called

Shri Tahir.

Shri Shinkre (Marmagoa): On a
point of order Sir. On every impor-
tant debate, it has been already

accepted that the time allotment for
every group shall be strictly adhered
to. I was informed by the Table Office
the day before yesterday that our
Group has still got some time.

" Shri Gauri Shankar Kakkar (Fateh-
pur): 5 minutes have been left. Shri
Sivamurthi Swamy may be given that
time.

Mr. Deputy-Speaker: 1 will give
him 5 minutes. Shri Tahir.

AT WL eghaT &1 UFE & I faw-
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¥ gréz FATgAT § =% A HA FAT
SMRATE |

¥ TEH F AT S W THH 09T W
¥ TR @ F qE A AR AL
9T 78 7@ g % 7% g HB AT
Wi i omAmmA i fr X
B T T & | WA FT O 0@
& wfed a1 5 9o o faw @@
A% 9T 7 g afew Ffar & awm
TR LI | FF A0 § F &S G
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Shri K. N. Tiwary: Sir, on a point
of order. He is misrepresenting the
whole thing. Urdu is taught in the

primary schools, high schools and col-
leges. He is misrepresenting facts.

Mr. Deputy-Speaker: There is no

point of order.
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Mr. Deputy-Speaker: It is not
necessary to have a Cabinet Minister
liere; one of the Ministers will be here.

Shri Hari Vishnu Kamath: There,
1 am sorry, I have got to question
sour ruling, The Speaker clearly,
categorically and unequivocally said
on the opening day of the debate on
the President’s Address that there
must be at least one, possibly two or
three Cabinet-rank Minister present.

Mr. Deputy-Speaker: I have looked
into the records. He has not said that
there should be a Cabinet Minister.

Shri Hari Vishnu Kamath: No,
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Shri Hari Vishou Kamath: Sir, I
may now refer to the point of order.
1t was on Friday last—19th February
—when I raised the point of order.
Mr. Speaker was in the Chair I said:
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[Shri Hari Vishnu Kamath].

“Om a point of order, Sir. I am
sure you will agree that when the
President’s Address is being debat-
ed by the House, there should be
more than or at least one or two
Cabinet Ministers present in the
House. There is not one single
Cabinet Minister in the Treasury
Benches . . ."”

"(here is not one gingle Cabinet Minis-
tea at the moment in the Treasury
Benches.

“It is empty. There is profound
vacancy in the Treasury Benches.
It is too bad. Government is
totally indifferent.”

Then the Speaker said: *T
there.”

agree

Now, apparently, to my mind, you
have—I would not say you have taken
shelter—iried to interpret  the
Speaker’s subsequent word when
he said “Ministers”. But it must be
viewed with reference to the antece-
dent. (Interruption). The Speaker's
reference to Ministers later on has
abviously a reference to the world
‘Ministers’ antecedent to it. He said
*1 agree there.”
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Mr. Deputy-Speaker: 1 do
agree with your remark.

not

Shri Hari Vishnu Kamath: Let me
raise it tomorrow. Let us have i' to-
morrow. How can you say you differ
from it? The Speaker hag said, “1
agree”. How could you say, Sir, you
aisagree?

Mr. Deputy-Speaker:
letter from the Speaker,

1 have got a
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Shri Hari Vishnu Kamath: Please
read it. -

Mr. Deputy-Speaker:
it tomorrow.

You can raise

Shri Hari Vishnu Kamath: A!l -ight:

1 will do it tomorrow. Since wvou
have asked me, I will raise it tlo-
morrow,
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Mr. Deputy-Speaker:
tinue tomorrow.

He may con-

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, Feb-
ruary 26, 1965 Phalguna 7, 1886
(Saka). o
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